KOCHI BENCH

Dated 14t October 2026

NOTICE

Attention of all concerned parties is invited to Rule 28(2) of the NCLT Rules, 2016
which provides that on scrutiny, if an application is found to be defective, after notice
to the party, the same shall be returned for compliance. if the defects are not removed
within 7 days, the Registrar may pass appropriate orders.

On scrutiny of various applications/petitions/interlocutory applications received by the
Registry of this Bench under the Companies Act 2013 and the Insolvency and
Bankruptcy Code, 2016, certain matters are found to be defective as per objections
conveyed by the scrutiny section of the Bench which were to be removed/rectified
within 7 days by the parties concerned. Annexure- ‘A’ showing details of 36 such
Petitions, Applications and additional documents pending with the Registry
of this Bench for a period of more than 21 (Twenty-one) days from the date
of intimation of defects for removal of objection, as on date, is attached
with this Notice.

In view of the above, all concerned are to take notice to remove the defects in
respective matters shown in Annexure 'A' within a period of 7 (Seven) days from the
date of this notice as a last chance failing which all these cases will be dealt with for
passing suitable order under Rule 28(4) of the NCLT Rules, 2016.
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ANnNERRE - A

NATIONAL COMPANY LAW TRIBUNAL

KOCHI BENCH

SUB : List of defective Petitons/Applications/Additional Documents for rectification pending as on 30.09.2026.

Following files are pending with the Registry for curing defect(s) as notified and intimated to the learned Counsel/Professionals/RP/Liquidators. They are requested to rectify the
defects within 7 (seven) days from the date of publication of this notice, failing which necessary orders will be passed as per Rule 28 (4) of the NCLT Rules, 2016.

14.10.2026
. = NAME OF DEFECT
sl. No | Dairy 1"&5;?2'"9 Na DOCUMEI:;'JJ;:: & CASE | \AME OF PETITIONER | NAME OF RESPONDENT ADVOCATE/ NOTIFIED | REMARKS
PROFESSIONAL DATE
3214117/00786/2026 Fresh IA In Lakshmanan Krishnan, L
L 15.07.2026 CP(IBC)/47/KOB/2023 Bankruptcy Trustee KaraiJohin Sldcht Butala Mehta 26.07.2026
3214117/00910/2026 Fresh IA In . . Mary Matha Populzr Nidhi Ltd ..
2 13.08.2026 CP(C/ACT)/(19-32)/KOB/2026 Union of India & 13 Others Renjith R 13.08.2026
3214117/00905/2026 Fresh CP Igniva Infrastructure Private Green Metro Devi:lopers & .
3 11.08.2026 (Sec 241-242) Limited & Anr Builders Pvt Ltd Akhil Suresh 17.08.2026
3214117/00942/2026 Fresh CP . Macew Mining Pv: Ltd & 3 .
4 = e (Sec 241,043, 213) Abhishek P.V & Anr s Akhil Suresh 25.08.2026
5 321 412 1479036!??{2)(3;026 /2 Counter (R7&R8) IN Vinod Monyamma Eram Scientific Solutions Pvt SrasnFivE Kalafkil 03.08.2026 Hardcopy only
T Ao CP(C/ACT)/11/KOB/2026 Subramaniyam Pillai Ltd & Others prly i defective
2552/2026 Memo In Company
6 321410i7g§82%6226025f7 Appeal(C/ACT)/01/KOB/2026 Aarcha Minor & Anr Invis Private Limite 1 & Others Vijay V Paul 10.08.2026
2598/2026 RD Report In Kalyan Silks Trichur Pvt Ltd Feilandl Birochor B
7 3214117005922026/2 CP(CAA)/04/KOB/2026 In And Kalyan Silks Private Nil gw " ER of, Sou 12.08.2026
31.07.2026 CA(CAA)/03/KOB/2026 Limited esem ixeglon
Cost Memo In
8 3214111178362%4226026/ 1 CA(IBC)/02/KOB/2026 Tb Janaki R Annie Abraham, Liquidator Mayur Jugtawat 12,08.2026
e 1BA/11/KOB/2020
Reply (R3-R5) In
9 32141% %%5335223" 23 | 1AIBC)/375/KOB/2023 In Bejo Thomas Annie Abraham, Liquidator Akhil Suresh 13.08.2026
-08. IBA/11/KOB/2020
2686/2026 . - N
Written Submission In A Logilinks Network Pvt Ltd &
10 3214111‘783123;7"226026/8 CP(C/ACT)/03/KOB/2026 Puvathumkadavil Anil Kumar e Varghese K Paul 18.08.2026
2680/2026 ABC Imports and exports
11 3214117006532026/3 Re‘;:{ afmg’ﬁ%g’%%?g% India Pvt Ltd And ABC il ACCOE”% Depl. ABC 18.08.2026
11.08.2026 Buildwares India Pvt Ltd HlIEWAres
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2689/2026 .
Reply in : . Hardcopy only
12 321412 1278862%)%26025/7 I . I— Sandeep Khurana Eco Hotels India Pvt Ltd Disha Rahul Shah 20.08.2026 gini A
3214117003762022/8 Memo In Bt agyodayam Company Ltd
13 it MA(C/ACT)/13/K0B/2022 1n | 39Y0d3var Company td, Evugin kP MA Shaji 21.08.2026
e TCP/21/K0B/2019 P DY P
Written Submissions In
14 321413%)78512202%5025/ > | IA(C/ACT)/204/KOB/2025 In Ritu Gupta RBG Trading Corp. Pvt Ltd | Sherry Samuel Oommen |  31.08.2026
-08. CP(C/ACT)/06/KOB/2025
Written Submissions In
15 321413})7881; 12105226025/ | 1A(C/ACT)/205/K0B/2025 In Ritu Gupta RBG Trading Corp. Pvt Ltd | Sherry Samuel Oommen | 31.08.2026
R CP(C/ACT)/06/KOB/2025
ROC Report In .
16 | SAMAIO0S0202/17 | Ia(C/ACT)/45/KOB/2024 In Vivek Menon Pk Green Hearts Pvt Ltd Thgofﬁg'asrﬁzzz of 31.08.2026
i CP(C/ACT)/26/KOB/2023 P
2635(3026 Affidavit of Service In >admini Saseendran & 3 Dharaco Developers Pvt Ltd &
17 3214117002542026/1 CP(C/ACT)/33/KOB/2026 Othicrs 2 Others Harikumar G Nair 31.08.2026
14.08.2026
2760/2026 IA(C/A(}_E? 5}/03?(‘88{2026 IN RBG Enterprises Pvt Ltd &
18 3214117000482026/3 EP/01 Rajkumar Gupta & Anr Oth Sherry Samuel Oommen 01.09.2026
Py /01/KOB/2024 IN ers
CP/114/KOB/2019
Written Submissions In .
19 32141_,317 %%3335224/ 46 | IA(C/ACT)/203/KOB/2025 In Ritu Gupta & Anr RBG E“terg&seeri PYLLE & | \itish Satheesh Shenoy |  01.09.2026
A8 CP(C/ACT)/24/KOB/2024
2758/2026 Reply(R4) IN . _
20 | 3214117000492026/3 | IA(C/ACT)/08/KOB/2026 IN Rajkumar Gupta & Anr | RBC Tra&'g%fg';ﬁg:i""“ Pt | Sherry Samuel Oommen |  02.09.2026
31.08.2026 CP/119/KOB/2019
2794/2026 Vakalath (R5) IN
21 | 3214117011192024/17 EP/03/KOB/2024 IN Rajkumar Gupta & Anr | RBG Retail Pvt Ltd & Others |  Aswin Gopakumar 02.09.2026
02.09.2026 CP/125/KOB/2019
2837/2026 . .
Reply IN = The Registrar of Companies,
22 | 3214117008872026/3 CAIACT s b6 Codepro System Pvt Ltd s Shameem Ahamed 08.09.2026
07.09.2026
Written Submissions In
23 32141;?%}30335224/ 25 | 1A(C/ACT)/204/KOB/2025 In Ritu Gupta & Anr RBG Trading Corp Pvt Ltd | Nitish Satheesh Shenoy | 02.09.2026
s CP(C/ACT)/06/KOB/2025
2795/2026 Vakalath (R5) IN .
24 | 3214117011172024/26 EP/01/KOB/2024 IN Rajkumar Gupta & Anr RBG E"ter(')’;ieri Put Ltd & Aswin Gopakumar 03.09.2026
02.09.2026 CP/114/KOB/2019
2796/2026 Written Arguments (R5) IN )
25 | 3214117011172024/28 EP/01/KOB/2024 IN Rajkumar Gupta & Anr RBG E”tergtrlfeﬁss Put Lid & Aswin Gopakumar
02.09.2026 CP/114/KOB/2019




2797/2026 Written Arguments (R5) IN
26 3214117011192024/18 EP/03/KOB/2024 IN Rajkumar Gupta & Anr RBG Retail Pvt Ltd & Others Aswin Gopakumar 03.09.2026
02.09.2026 CP/125/K0B/2019
2784/2026 ; -
Written Submission In . ; ; Hardcopy only
27 32141;;%190%%&)24/22 CP(C/ACT)/05/KOB/2025 Rajkumar Gupta & Anr RBG Retail Pvt Ltd & Others |Sukumar Nainan oommen 03.09.2026 defective
3214117011172024/27 | Vakalath In EP/03/K0OB/2024 In - . X
28 02.09.2026 CP/125/KOB/2019 Ra]lkumar Gupta & Anr RBG Retail Pvt Ltd & Others Aswin Gopakumar 03.09.2026
3214117008392024/45 Written Submissions In Y RBG Enterprises vt Ltd & .
29 31.08.2026 CP(C/ACT)/24/KOB/2024 . Ritu Gupta & Anr OV Nithish Sathesh Shenoy 03.09.2026
Written Submission In
30 | RIAVO0T3TA0253 1 1a(C/ACT)/140/K0B/2025 n Minakshi Gupta Ritu Gupta & C thers Akhil Suresh 03.09.2026
U CP(C/ACT)/24/KOB/2024
2821/2026 Written Submission In . I
31 | 3214117011202025/5 | TA(C/ACT)/204/KOB/2025 IN Rajkumar Gupta & Anr | REC Trad'[‘t% g’g’r‘j ation PVt | operry Samuel Oommen | 04.09.2026
30.08.2026 CP(C/ACT)/06/KOB/2025 -
2822/2026 Written Submission In : i
32 | 3214117011152025/6 | IA(C/ACT)/205/KOB/2025 IN Rajkumar Gupta & anr | RBC Trading Corporation PVt | ey, samuel 0ommen | 04.09.2026
30.08.2026 CP(C/ACT)/06/KOB/2025 -
2842/2026
33 3214117004292026/11 | Memo in CP(CAA)/01/KOB/2026 Bhima Boutique Pvt Ltd Bhima Jewels Kochi Pvt Ltd Jose Joseph 07.09.2026
02.09.2026
2814/2026 Vakalath (R4) IN ) —
34 | 3214117011182024/14 EP/02/KOB/2024 IN Rajkumar Gupta & Anr | R0 Trad'&% %lOg’r‘j' ation PVt | gperry Samuel Oommen | 07.09.2026
01.09.2026 CP/119/KOB/2019 N
2878/2026 Written Submission IN ; i
35 | 3214117011182024/17 EP/02/KOB/2024 IN Rajkumar Gupta & Anr | REC T’aft'gg&cgggg _Z“O” PVt | Sherry Samuel Oommen |  08.09.2026
06.09.2026 CP/119/KOB/2019
3214117008872026/2 | Reply by Appelant In Company o e The Registrar of Companies,
36 07.09.2026 Appeal (C/ACT)/23/KOB/2026 Fasalul Haque Kuzhibattil Kerala Shameem Ahamed 08.09.2026
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